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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

C.A.NO., 1073/94.

Date of Order: 1-9-04,
Between: '

B.Chandrasekhar.

. ﬂpplicaﬂt.
andg

l. The Chief Postmaster General,
A.P.Circle, Hydérahad.

2. The Superintending Bngineer, Telecom
Electrical Circle, Chirag ali Lane,
Hy derabad, '

3. The Chief General Manager, Teleocmn, '
A.P,Doorsanchar Bhavan, HNampally
Station Road, Hyderabad.

4, The Superintending Engineer, Telecom
Civil Circle, chikkadapally, Hyderabad.
.o Respondent g,

For the 2pplicant: Mr. K.Venkateswar Rac, Advecate

For the Resgpondent s: Mr,V,Bhimanna, addl . GSsC

CORAM: :
THE HON'BLE MR,JUSTICE V,NEELADRI RAO : VICE-CHAIRMAN

AND
THE HON'BLE MR.A.B.,GORTHI s MEMBER{AIMN)
The Tribunal made the fellowing Orders-
Admit. The impugned letter No. BDR/20/94-95

dated 24-8-1994 is suspended until further orders.

Mvu

DEPuty Reglstrar(T}CC

1. The Chief Postmaster General,
A, F.Circle, Hyderabad. ,
2. The “uperintending Engineer, Telecom Electrical Circle,
Chirag Ali Lane, Hyderabad. |
3. The Chief General Manager, Telecom, A.P,Doorsanchar Bhavan,
Mampally ‘Station Road, Hyderabad.

. One copy to Mr.K,Venkateswar Rao, Advocate, CAT.Hyd.
. One copy to Mr, V.Bhimanna, Addl.CGsC.CAT.Hyd.
« One spare Copy.

. The Superintending Engineer, Telecom Civil Circle,Chikkadapally,Hyvd.
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IN TEEL CL "IRAL ADVIMIS TRATIVE DRI UL
HYLEREBAD BEUCH AT HYLERAB D

Tik BOW'BLL ML.JUSTICE V,JEELADRI RAO
VICE-CHATRMAN
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ORDER/ JHESMERT

v

M.A.No,/R.A/C.ANO,

- Orfernd/ke jected

in
0. ANO. '\ms\t\(« .

{(T.A.NOo. (W.P.NO

Admitted and Interim directions
Issued.

————

No order as to costs,
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